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- 4.10.2004 	LIst 4.11.2004 alongwith C.P. 47 of 
2004. 
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mb 

4,11e04, 	List on 3,1204 alongwithc,p.No47 
of 2004. 	
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List the case on 20.l2'4 alongwith 

C.P0' 47 of 2004,4 
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Member 

20a12.2004 	List on 5.1.2005 alonguith C.P. 
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21.12.2004 Heard Mr* 	 learned ccunse3. 
- 	 for the applicant and also 	A .K. 

Chahtij, learned Addi. C.G.S.C. for 
the respondent ~ ,No .1, Ms M. ha, learned counsel for respondents 1o. 2to 4. 

Mr. A. guned. léarned counsel for 

the applicant states that this cbürt 

does not have jurisdiction of Central 

Hindi Institute - which isaautonomous 

boy under the Ministry of Human Resource 
Deie1pment. Therefore he prays t& 

•COP 	withdraw the app1icatien. The application 

• 	 is accordin1y.a.l1owed to 	r.idawn. 
, 

	

	 The application stands dismissed 

on withdrawal with liberty to the 
applicant to approach the appropriate 
forum. 
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IN THE CENTRAL ADMINISTRATIV]E TRIBUNAL, 

GUWAHATI BENCH, GUWALIATL 

(AN APPLiCATION UNDER SECTION 19 OF THE CENTRAL 

- 	ADMLNISTRATWE TRIBUNAL ACT 1985) 

APPLICATION NO. I 	OF 2004. 

BETWEEN 

Shri Binod Basfore 

Applicant 

-Versus- 

The Umon of India & Others 

LIST OF DATES AND SYNOPSIS 

Annexure-A is the photocopy of Office Order vide File NoA):B-

27(G)12003-041 Dated 28-02-20Q4. 

Annexure-B is the translated copy of the Office Order vide File 

No.O:B-27(G)/2003 -041 Dated 28-02-2004. 

Annexure-C is the photocopy of Discharge Certificate of the 
* 	Applicant issued by the Gandhi Memorial Associated Hospitals, 

Luckhnow. 

Annexure-D is the photocopy of Certificate issued by the 

Administrative Officer, Arya Hospital, Reahabaii, Guwahati-8 

dated 23-03-2004. 
- 	4tv 	 42L1 Cê 
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Annexur-E is  the photocopy of Office Memorandum dated 28-

03-2004. 

Annexure-E I is the translated copy of Office Memorandum dated 

28-03 -2004 .nnexure-E is the photocopy of representation dated 

10-06-2004 before the Respondent No.4. 
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Aimexure-F are the photocopies of letters dated 05-052004 issued 

by the Resoondent No.4. 

Anncxure-G is the photocopy of Discharge Certificate dated I1-

05-2004. 

Anuexure-H 	is 	the 	photocopy 	of letter No. 

NEMRI/MED.EST/2004-0511 39/070 dated 11-05-2004. 

• Annexure-1 is the photocopy of the certilicate, sicb has been 

written by Prof Nityariada Pandey. then Director, Central 

Jntitute of Hindi and Prof Ravi Prakash Gupta, Centre Incharge, 

Central Institute of Hiñdi, Guwahati & Shiiong not signed by the 

Apolicant. 

Annexure-Il is the translated copy of the certificate, which has 

been written by Prof. Nityanada Pandey, then Director Central 

Inatitute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge, 

Central Institute 01 Flnith, (iuwahati & Slullong not signed by the 

Applicant. 

• Annexure-J is photocopy of the certificate, which was dictated by 

Prof. Nityanada Pandey, then Director, Central Instituts of Hindi 

and Prof RiM Prakash Gupta, Centre incharge, Central Institute 

of Hindi, (iuwahati & Shillong to the Applicant and he had 

signed it 

Azmexure-J1 is translated copy of the certificate, which was 

dictated by Prof. Nitvanada Pandey, then Director, Central 

Institute of Hindi and Prof RiM Prakash Gupta, Centre Incharge, 

Central Institute of Hindi, Guwahati & Shillong to the Applicant 

and he had signed it. 

Annexure-K is the photocopy of letter No B-27 (0 7LJ)/2004-

05/26 dated 19-05-2004. 

Annexure-KI is the translated copy of the letter No. IB-27 

(GU)/2004-05/26 dated 19-05-2004. 
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Aiinexurc-L is the photocopy of prescription dated 31-u)-2004 

issued by the Ram Ratan Hospital,, Paths, Rihar. 

Amiexure-M is the photocopy of Certificate issued by the Ram 

Ratan Hopital, Patna. Bihar on 07-06-2004. 

Annexure-N is the photocopy of certificated dated 29-06-2004 

issued by the Mohendra Mohan Choudhuiy Hpspital, Panbazar, 

Ciiwahati. 

This Application is not made against, any particular order but. is 

made for seeking a direction by this Hon'ble Tribunal to the 

Respondents to immediate release of Medical Advance Bill of the 

Applicant for his treatment at t'üim Ratan Hospital, Patna, Bihar in 

connection with the serious accident occurred on the Applicant at the 
i 

t**LW' Sit ..ttbscøtast'as aos flt&WAtCS' 'tA.'tJS. 

/ 

REUIEF SOUGHT FOR: 

That the Hon'ble Tribunal may be pleased to direct the 

Respondents to immediate release of Advance Medical Bill of the 

Applicant to enable him to go Ram Ratan Hospital, Patna, Biliar for 

further Medical Treatment 

To Pass any other relief or relieves to which the Applicant may 

be entitled and as may be deem fit and proper by the Hon'ble Tribunal. 

To pay the cost of the application. 

INTIEIUM ORDER PRAYED FOR: 

The Applicant prays befOre this Honble Tribunal seeking an 

interim order by this Hon'ble Tribunal by giving a direction to the 
+ 	 isf A 

%J 	

4t 	1€i Dl1 ,$ 
wJfflWSSLW S 4SF aaSsaswSSSW .%FW4*.11 Sn. £ t5 .4tSSW A.WStWt*S 	 SSS SPA. 

Applicant for further treatment. at Ram Ratan Hospital, Patna, Bibar. 

11 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,  
GUWAHATI BENCH, GUWAIIATL 

(AN APPLICATION UNDER SECTION 19 OF THE CENTRAL 

ADMINISTRATIVE TRIBuNAL ACT 1985) 

ORIGINAL APPLICATION NO. f 9 OF 2004. 

BETWEEN 

Shii Binod Basfon 

Son of Sbri Anandi Basfore 

Lower Division Cleik 

Central Institute of Hindi, 

Ministry of Human Resource & Development, 

.LC2PauI Building, Jatia, Kahilipara, 

Guwahati-78101 9. 

Applicant 

-AND- 

Union of India represented by the Secretary to 

the Government of India, 

Ministry of Human Resource & Development, 

New Delhi-i ioOoi. 

The Director, 

Central Institute of Hindi, Hindi Sansthan Marg, 

Agra, Post Office-Agra (Uttar Pradesh) 

Pin-282005. 

The Registrar, 

Central Institute of Hindi, Hindi Sansthan Marg, 

Agra, Post Office-Agra (Uttar Pradesh) 

Pin-282005. 
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4. 	The Centre In-Charge, 

Centml Institute of Hindi, 

Ministry of Human Resource & Development, 

J.C.Paul Building, Jatia, Kabilipara, 

Guwahati-78 10 19. 

Respondents 

I) DETAILS OF THE APPLICATION PARTICULARS OF THE 

ORDER AGAINST WHICH TILE APPLICATION IS MADE: 

This Application is not made against any particular order but is 

made for seeking 'a direction by this Hon'ble Tribunal to the 

Respondents to immediate release of Medical Advance Bill of the 

Applicant for his treatment at Rain Ratan Hospital, Patna, Bihar in 

connection with the serious accident occurred on the Applicant at the 

time of discharging his official duties. 

JURISDICTION OF THE TRIBUNAL 

The Applicant declares that the subject matter of the instant 

application is within the jurisdiction of the Hon'ble Tribunal. 

LIMiTATION 

The Applicant further declares that the subject matter of the 

instant application is within the limitation prescribed under Section 21 of 

the Achninistrative Tribunal Act 1985. 

FACTS OF THE CASE 

Facts of the case in brief are given below: 

4.1) That. your humble Applicant is a citizen of India and as such he is 

entitled to all rights and privileges guaranteed under the Constitution of 

India. He is aged about 33 (thirty three years) and he belongs to Horizon 

community, which is the most backward and economical'y weak 

community of India. 

¶ Lc—fr 
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4.2) That your Applicant begs to state that he is working as Lower 

-o  Division Clerk in the office of the Centre In-Charge, Central Institute of 

Hindi, Ministry of Human Resource & Development, J.C.Paul Building, 

Jatia, Kabilipa.ra, Guwabati781019. Your Applicant along with Late 

Golok Chandra Das, Driver of Central Institute of Hindi, Guwahati 

Centre were ordered vale File No.O:B-27(G)/2003-04/ Dated 28-02-

2004 to proceed to Delhi immediately by Rajdbani Express under Tatkal 

-  Rçservation to bring a new vehicle for the office of the Respondent No.4 

from Delhi to Guwahati by Road. The above said order issued by one 

Shri Ranjit Kumar Das, Stenographer of central Institute of Hindi, 

Guwahati Centre, which was confinned by Prof: Ravi Prakash Gupta, 

Centre in-Charge, Central Institute of Hindi, Guwahati Centre. In the 

said order it has also been stated that the new vehicle should proceed 

from Delhi to Guwahati on 03-03-2004. 

Annexure-A is the photocopy of Office Other vale File No.0:B-

27(G)12003-041 Dated 28-02-2004. 

Annexure-B is the translated copy of the Office Order vale File 

No.O:B-27(G)/2003-04/ Dated 28-02-2004, 

4.3) That your Applicant begs to state that on arrival of the Applicant 

and the Departmental Driver, Golok Chandra Das at Central Institute of 

Hindi, New Delhi Centre, they were handed over the new Departmental 

Vehicle Tata Sumo No.DL3 CAA 5684 for proceeding to (3uwahati from 

New Delhi. They stated the said vehicle from New Delhi on 03-03-2004 

to (3uwahati. Thtee persons namely Babu Prasad Jha, Madhubani 

(Bihar), Ajay Pandey (Devariya) and Shri Mansij Rai Choudhury also 

accompanied in the said vehicle along with them. Unfortunately the said 

new vehicle met an accident on 04-03-2004 at Sitapur (Uttar Pradesh) at 

about 9:00 AM under the Jurisdiction of Ataria Police Station. In the said 

accident three persons were died namely Babu Prasad Tha, Madhubani 

(Bihar), Ajay Pandey (Dcváriya) and the Government Departmental 

Driver of the said vehicle Golok Chandra Das and your Applicant also 

suffered Grievous injury. One Shii Mansij Rai Choudhury, Delhi also 

suffered injury. Your Applicant was immediately shifted to King George 

Hospital (Gandhi Memorial & Associated Hospitals), Luckhnow in a 

serious condition and an Emergency Operation was carried on the 
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Applicant One Shri Subit Tondon of Sitapur (Uttar Pradesh) informed 

the Applicant family who were at Guwahati (Assarn) about the accident 

and the condition of the Applicant The family of the Applicant including 

his old aged parents, his uncle and his wife including his minor children 

rushed to Luckhnow. It may be stated that the Office of the Respondent 

No.4 did not informed the Applicant's family about the accident 

aithotigh they received the accident news on 04-03-2003 i.e the date of 

accident The Applicant was discharged on reiest from the King 

George Hospital (Gandhi Meiu6nal & Associated Hospitals), Luckhnow 

on 11-03-2004. Your Applicant immediately rushed back to his home at 

Guwahati along with his whole family who went there heaiing the 

Accident News. After reaching Guwabati on 13-03-2004 the Applicant 

was immediately admitted to Aiya Hospital, Rehabari, Guwahati-8 

Annexute-C is the photocopy of Discharge Certificate of the 

Applicant issued by the Gandhi Memorial Associated Hospitals, 

Luckhnow. 

Aniiexure-D is the photocopy of Certificate issued by the 

Administrative Officer, Aiya Hospital, Reahabari, Guwahati-8 

dated 23-03-2004. 

4.4) That your Applicant begs to state that th e  Respondent NO & 4 

lodged a F.I.R. before the Ataria Police Station (lJttar Pradesh) on 25-03-. 

2004 at 7:50 AM i.e. after 21 days of the said accident The Respondent 

No.4 on 28-03-2004 (i.e. after 23 days of the said accident) issued a 

fabncated Office Memorandum regarding deputation of the Applicant 

and Golok Cbandra Das, Departmental Driver to Delhi Centre to bring 

the said new vehicle. Interestingly on 28-03-2004 the date of issuing the 

Office Memorandum Late Golok Chandra Das was no more and he has 

already died on 04-03-2004. The relevant portion of the Officc 

Memorandum is given below for kind perusal of the Hon'ble Tribunal. 

5,  

CX 	 The new vehicle Tata Sumo for the Kendra was procured from 

Delhi through the Delhi Centre. It is to be taken to Guwahati Centre from 

Delhi. It must reach Guwahati before Holi. so that it can be utilised in the 

workshop to be held at Shillong on 9th March, 2004 in connection with 

building of texthooks, Discussion was made with the Drivers of the Head 

/ 
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Quarters to drive the vehicle upto Guwahatj, but due to the ensuing 

festival none is ready for this, Shri Golok Chandra Das, driver of this 
Kendjra is ready to come to Delhi and take the vehicle upto (Juwahati 
from Delhi but hesitated to drive -the vehicle alone from Delhi to 
Guwahati. No Driver is found to go with him in contract basis even in 
this situation Shri Das proposed that Sri Bmod Basfore, Lower Division 

Kendra  

a good driver too and'he has valid licence. 

It is therefore, at the request of Sri Das, Sri Basfore is 

deputed to go to Delhi by Rail route and take the vehicle up to Guwahati 

with Sri Das. It is also ordered to Sri l3asfore to carly is driving licence 
with him so that he ma help Sri t)as in case of emergency. 

Sri Das and Basfore will be paid TAand DAas 
admissible from the Kendra for this. 

This memorandum has the approval of the competent 
authority." 

Sd/ (Eligible) 

(Ravi Pmkash Gupta) 

Centre hicharge 

Copy to: 

Sri Colok Chandra Das, Driver, Guwahatj Centre. 
Sri Binod Basibre, L.D.C.Guwahaj Centre. 

Ragistrar, Central Institute of Hindi, Agra.. 

Account, .Guwahati Centre. 

•Annexure-Dis the photocopy of Report Copy No.12 Time 7:50 
dated 25-03-2004, P.S-Maria, Sitapur. 

Annexm-DI is the translated copy of Report Copy No.12 Time 
7:50 dated 25-03-2004, P. S-Maria, Sitapur. 
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Annexure-E is the photocopy of Office Memorandum dated 28-

03-2004. 

Annexure-El is the translated copy of Office Memorandum dated 

	

28-03-2004. 	 - 

4.5) That your Applicant begs to state that the Respondent No.4 vide 

his letter dated 05-05-2004 deposited an amount of Rs. I ,30,000I-(One 

Lu thirty thousand)only through Cheque in favour of the Executive 

Director, Aiya Hosptital, North  Eastern Medical Research Institute, 

Rehabari, Guwahati-8 for the treatment of the Applicant. 

Annexure-F are the photgcopies of letters dated 05-05-2004 

issued by the Respondent No.4. 

4.6) That your Applicant begs to state that due to non availability of 

higher and sophisticated treatment at Aiya Hospital, Guwahali he was 

advised to go for further treatment to Paths, Bihar and accordingly he 
ri 

was discharged on 11-05-2004 by Aiya Hospital, Guwhati. It may be 

stated that the Aiya Hospital, Guwahati refund back the excess amount 

of Hospital Bill amounting Rupees 73,422/-(Seventy three thousan4 four 

hundred twenty two). only to the Respondent No.4 vide their letter 

No.NErvIRIIMED.EST/2004-05/1 39/070 dated 11-05-2004. 

• Annexure-G is the photocopy of Discharge Certificate dated 11-

05-2004. 

	

* Annexure-H 	is 	the 	photocopy 	of 	letter 	No. 

NEMRLIMED.EST/2004-05/139/070 dated 11-05-2004. 

4.7) That your Applicant begs to state that on 17-05-2004 Prof 

Nityanada Pandey, then Director. Central Institute of Hindi and Prof 

Ravi Prakash Gupta, Centre Incharge, Central Institute of Hindi, 

Guwahati & Shillong came to his residence at Solarapara Road, 

Paltanbazar, P.S.-Paltanbazar. Guwahati-8 with one Shri Surinder Kumar 

Sinha, Chowkidar, Central Institute of Hindi, Guwahati Centre to forced 

him to sign in a Certificate which has been written by themselves but he 

declined to sign the false certificate containing fabricated stoly of said 



1 	 1- 
- 	 Motor Accident on 04-03-2004 at Sitapur(Uttar Pradesh) under Atana 

Police Station. It may be stated that at the relevant time the Applicant 

was in bed-ridden condition and his broken thigh & waist was in severe 

pant Again they threatened him to write a certificate stating that he was 

also a co-driver of the said accident vehicle when the vehicle met the 

accident They also threatened him not to extend any further single 

monetaiy benefit for Applicant's further treatment. Then he was 

compelled to write a certificate, which was:  dictated by them and he had 

signed it After that they granted him the Medical Advance Bill payable 

to Applicant for further treatment vide their letter No.B-27 (GU)/2004-

05/26 dated 19-05-2004 and he went to Patna for further treatment on 

30-05-2004. It may be stated that your Applicant had already filed a 

F.I.R. before the Paltanbazar Police Station (Guwahati) against Prof. 

Nitayananda Pandey then Director, Central Institute of Hindi and Prof. 

Ravi Prakash Gupta, Centre In-Chaige, Central Institute of Hindi, 

Guwahati & Shillong about the alleged forceful sign of the Applicant in 

the said certificate. 

Annexure-I is the photocopy of the certificate, which has been 

written by Prof. Nityanada Pandey, then Director, Central 

Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge, 

Central Institute of Hindi,, Guwaliati & Shillong not signed by the 

Applicant. 

Annexure-Il is the translated copy of the certificate, which has 

been written by Prof. Nityanada Pandey, then Director, Central 

Institute of Hindi and Prof. Ravi Prakash Gupta, Centre Incharge, 

Central Institute of Hindi, Guwahati & Shillong not signed by the 

Applicant. 

• 	Annexure-J is photocopy of the certificate, which was dictated by 

Prof. Nityanada Pandey, then Director, Central Institute of Hindi 

•  and Prof. Ravi Prakash Gupta, Centre Incharge, Central Institute 

of Hindi, Guwahati & Shillong to the Applicant and he bad 

signed it. 

Annexure-JI is translated copy of the certificate, which was 

dictated by Prof. Nityanada Pandey, then Director, Central 

flv~ 	hz-& ~-- 
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Institute of Hindi and Prof Ravi Prakash Gupta, Centre Incharge, 

Central Institute of Hindi, Guwahati & Shillong to the Applicant 

and he had signed it 

Aimexure-K is the photocopy of letter No. B-27 (GU)/2004-

05126 dated 19-05-2004. 

Annexure-Ki is the translated copy of the letter No. B-27 

(GU)/2004-05/26 dated 19-05-2004. 

4-8) That your Applicant begs to state that he went to Patna(I3ibar) 

and he undergone treatment at Ram Ratan Hospital, Patna from 31-05-

2004 to 07-06-2004. He wa called for review of his treatment after three 

months i.e first week of September 2004. 

Annexure-L is the photocopy of prescription dated 31-05-2004 

issued by the Rain Ratan Hospital, Patna, Bihar. 

Annexnre-M is the photocopy of Certificate issued by the Ram 

Ratan Hopital, Patna, Bihar on 07-06-2004. 

4.9) That your Applicant begs to state that the Mohendra Mohan 

Choudhury Hospital, Panbazar, Gu*ahati issued a certificate dated 29-. 

06-2004 regarding percentage of disability of the Applicant of 550/o(Fifly 

Five Pc) 

Annexure-N is the photocopy of certificated dated 29-06-2004 

issued by the Mohendra Mohan Choudhuiy Hospital, Panbazar, 

Guwahati. 

4.10) That your Applicant, begs to state that now the Respondents have 

refused to release fUrther Advance Medical Bill of the Applicant to go to 

Patna, Bihar as advised by the Ram Ratan Hospital, Patna on 07-06-

2004. As such your Applicant is coiupelled to approach this Hón'ble 

Tribunal for seeking justice in this matter. 

4.11) That your Applicant begs to state that he is aged about. only 33 

(thirty three) years and he has a family with old aged parents and minor 

¶ 
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children. He met the said accident at the state of ljttar Pradesh while 

discharging his Official Duty. He has already been disabled due to said 

accident. After the accident the Respondents are adopting unfair means 

- to hash-up the matter and also giving mental nd financial trouble to the 

Applicant, as he has not accomplished with the Respondents with their 

nefarious activities. 

4.12) That your Applicant submits that if he did not allow to continue 

the said treatment at Ram Ratan Hospital, Paths, Bihar then he will be 

completely became a disable person, then the life of his entire family 

including the Applicant will be rum. 

4.13) That your Applicant, submits that he has got reason to believe that 

the Respondents are resorting the colorable exercise of power only to 

deprive the Applicant from his Proper Medical Treatment. 

4.14) That your Applicant submits that the action of the Respondents 

are in violation of the fundamental rights guaranteed tinder the 

Constitution of India and also in violation of principles of natural justice. 

4.15) That your Applicant submits that the action of the Respondents 

are highly illegal, finproper, and whimsical. 

4.16) That your Appiication submits that the Respondents have 

violated the fundamental rights of the Applicant. 

4.17) That this Application is filed bonafide and for the interest of 

justice. 

5) GROUNDS FOR RELIEF WITH LEGAL PROVISION: 

5.1) For that, due to the above reasons narrated in detail the action of 

the Respondents are in prima flicie illegal, malafide, arbitrary and 

without. jurisdiction. 

5.2) For that, the accident occurred to the Applicant while discharging 

his Official duties. Hence the Applicant cannot be deprived from his 

Proper Medical Treatment. 

D 
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5.3) For that the Applicant was advised by the Ram Ratan Hospit4, 

Patna, Bihar for fuither treatment after three months as such the 

Respondents cannot deny the said benefit to the Applicant without any 

cause or causes. 

5.4) For that, due to the accident the Applicant is already disabled by 

55% as such he should not be suffered more due to negligence of the 

Respondents. 

55) For that, due to non-payment of Advance Medical Bill the 

Applicant is compelled to stop his further Medical Treatment for his 

early recovery. 

5.6) For that, the action of the Respondents is illegal, arbitrary, 

malafide and also violative of administrative fair play. 

5.7) For that the  Respondents have violated the Article 14,16 & 21 of 

the Constitution of India 

5.8) For that, the actions of the Respondents are arbitrary, mala tide 

and discriminatory with an ill motive. 

5.9) For that, in any view of the matter the action of the Respondents 

are not sustainable in the eye of law as well as fact. 

The Applicant craves leave of this Hon'ble Tribunal advance 

further grounds th e  time of hearing of this instant application. 

6) DETAILS OF REMEDIES EXHAUSTED: 

That there is no other alternative and efficacious and remedy 

available to the Applicant except the invoking  the jurisdiction of this 

Hon'ble Tribunal under Section 19 of the Administrative Tribunal Act, 

1985. 

"-p 
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MATtERS NOT PREVIOUSLY FILED OR PENDING IN ANY 

OTHER COURT: 

That the Applicant further declares that he has not filed any 

application, writ petition or suit in respect of the subject matter of the 

instant application before any other court, authority, nor any such 

application. Writ Petition of suit is pending before any of them. 

RELIEF SOUGHT FOR: 

Under the fucts and circumstances stated 

above the applicant most respectfUlly prayed that 

• 	 Your Lordship may be pleased to admit this 

• 	 application, call for the records of the case, issue 

- 	 notices to the Respondents as to why the relief and 

relieves sought for the Applicant may not be 

granted and afler hearing the parties may be 

pleased to direct the Respondents to give the 

following relieves. 

8.1) That the Hon'ble Tribunal may be pkased to direct, the 

Respondents to immediate release of Advance Medical Bill of the 

Applicant to enable him to go Rain Ratan Hospital, Patna, Bihar 

for further Medical Tràatment 

8.2) To Pass any other relief or relieves to which the Applicant 

may be entifled and as may be deem fit and proper by the 

Hon'ble Tribunal. 

8.1). To pay the cost of the application. 

9). INTERIM ORDER PRAYED FOR: 

The Applicant prays before this Hon'ble Tribunal seeking an intenni 

order by this Hon'ble Tribunal by givng a direction to the Respondents t 

to immediate release of Advance Medical Bill of the Applicant for 

further treatment at Ram Ratan Hospital, Patna, Bihar, 



10) Application is filed through Advocate 

LI) Particulars of LP.O.: 

I.P.O. No. 	: 	o 	j 	9 
Date of Issue 

IssuedlIt'm :C 
ASO 

Payable at 
Quc, 

12) LIST OF ENCLOSURES: 

As stated above. 

7irilication . . . . . 

: 

'4 	
- 
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VERIF1CATION- 

1, Shri Binod Basfore, Son of Shri Anandi Basfore, Lower 

1)ivision Clerk, Central lntitute Of Hindi, Ministiy of Human Resource & 

Development, J.C.PauI Building, Jatia, Kabilipara, Chjwabati-78 1019 do 

hereby solemnly verify that the statements made in paragraph nos. ç.i, ' 
t \ 	 are true to my knowledge, those made in 

paragraph nos. ( c 4 
are being matters of records are true to my information derived there from 

which I believe to be true and those made in paragraph 5 are true to my legal 

advice and rests are my humble submissions before this Hon'bie TribunaL I 

• 	 have not suppressed any material facts. 

And I sign this 'verification On this the,ay of 	2004 

atGuwahati. 

(?) 
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KENDRWA HINDI SANSTHAN, Guwahati Centre 

File No. O:1327(G)I2003-04/ 
	 Date: 28102/01 

Office Ordor 

Sri Binod Basfore (L.D.C) and Sri Golok Chandra Das (Driver) are odcied 

to proceed to Delhi immediately by Rajdhani Express by taking Thtk.al msonta. 

They are to come back to Guwahati with the new vehicle bought for the 

Possibly they are to start for Guwahati from Delhi on 3/03104. 

This order is taken out carrying out the telephonic order of the Incftun'. 

1. Sri Golok Chandra Da. 

2 Sri Binod Basfore 

3. Accounts Section. • 	 •• • 	• 	Sd1 (EUgible) 

Confirmed by 	 • • • 	• • 	(Ranjit Kumar )as) 

Sd/ 	 • 	Stenorapher.  
Central Institute of Hindi 

(Ravi Prakash Gupta) 	 • • 	 I: 	
Guwahafi Centre. 

Professor & Centre Incharge 	•. 	 •• 

Cenal lnstute of Hindi 
Guwahati.781 006. • 	 • 	: 	• 
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ARYn gJLf JJOSNTL 2606665 
A Unit of N9HTH EASTERN MEOICAL RESEARCI1 INSTITUTE 
Regd. Office A. M, Road, Rehabari, Guwahati.78I008 

Ref . .............................. 	
Date .......................... 

This is to certify that MR. BINOD BASFORE, aged about 33yrs is 

admitted at Arya hospital since 13.03.2004. He is a case of severely 

communicated fracture shaft (L) humerus due to alleged Road Traffic 

accident and is under conservative treatment. 

He will require approximately $(Six). month for recovery and normal 

mobility to be restored. 

Dated: 23103/2004 

Dr. A Neog 
Administrative Officer 

AD V A U
r 
 r'r' r r* - 	 ; 	i ,..J r i 

RES 

cc 

Visit Wc 	www.aryahospital.com  
e-rni. 	o@aryahospital.com  
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Report copy No. 12 Time 7.50 dtd. 25-3-04 PS Ataria, Sjpjr. 

At this time Sri Chandrakanth Iripathi S/o Sri MuruUdhar Triparthi, Ragistrar 

Central Institute of Hindi, Agra and Prof. Raviprakash Gupta, Centre lnchnge, CenIrii 

Hindi Institute, Guwahati Centre came to this Police Station and Registcd FIR. 

s follows, copy of which is being presented. To The inspector, Atari; I 'of ice Sta-

lion, Sitapur (U.P.) Sir, Subject: Tata Surno No. DL 3C AA 5684 accident iegardinj. 

The vehicle said above was going to Guwahati Centre on Govt. duty, which near 

Kunwarpur under Ataria Police Station Area, Sitapur, fell into a pit and underwent 

an accident, in which Sri Golok Chandra Das, Driver, Guwahati Ceniw, Sri E3ahy, 

Prasad Jha, Madhubani (Bihar) Sri Ajay Panday (Devariya) died arid Sri Uansij ftii 

Choudhury (Delhi) and Mr. Sri Binod Basfore, L.D.C.;Guwahati Centre were in-

ured. Thus totally 3 people were dead Their reIativeshave taken over the bodies. 

The postmortem of all these three was carried out at King George Medical Univer-

sity. Luckhnow on 5-6 March, 2004. Kindly registor FIR on this basie; arid wake 

postmortem report available Sd/- Sri Chandrakanth Triparthi and prof. Ruvi Gupta, 

Centre Incharge Guwahati S/a. Sri P.S. Gupta. They were let to go. 

ReDort copy for scrutiny was givonS.l. officer on Duty Sri D. ft Singh. 

Written by Head Constable 81 Umapati Mishra.. 

Note:- True Copy 

Sd!- 

Seal 

91, 
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KENDRIYA HINDI SANSTHAN J  Guwahati. 

Camp: Delhi Centre 

Qci(i: 28103104 

Office Memorandum 

The new vehicle Tata Sumo for the Kendra was procured from Delhi through the 

Delhi Centre, It is to be taken to Guwahati Centre from Delhi. It must reach (3uwahati 

before Holi, so that it can be utilised in the workshop to be held at Shillong on 9th Mwch, 

2004 in connection with building of textbooks, Dscussibn was made with the diivers of 

the Head Quarters to drive the vehicle uptoGuwahati, but due to the enuing fo;tivil 

none is ready for this, Sri Golok Chandra Das, driver of this Kendra is ready to conio to 

Delhi and take the vehicle upto Guwahati from Delhi but hesitated to drive the vehicle 

alone from Delhi to Guwahati. No driver is found to go with 1 him in contract basis cvcii. In 

this situation Sri Das proposed that Sri Binod Basfore, Lower Division Clerk of the Ketidra 

may be sent with him for help because Sri Basfore Is a good driver too and he has valid 

licence. 

It is therefore, at the request of Sri Das, Sri Basfore is deputed to go to Dell i by 

Rail route and take the vehicle up to Guwahati witii Sri Das. It is also odcied to Sri 

Basfore to carry is driving licence with him so that he may help Sri Das in case of emer-

gency,  

Sri Das and Basfore will he paid.T.A. and D.A. as admissible from (lie Keitdra for 

this. 	 .. 

This memorandum has the approval of the competent authority. 

Sd/ (Eligible) 

(Ravi Prakash Gupta) 
Centre Incharge 

Copyto: 
Sri Golok Chandra Das, Driver, Guwahati Centre.  

Sri Binod Basfore, L.D.C. Guwahati Centre. 
Ragistrar, Centil Inst 	Hindi, Agra. 
Account, Guwaliati Cc 
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ARYA host  •. 	'.1; 	' 	
' f • 	0AsI CléthallU' 

A M Road, Rehabail, Ghy —8 
Ph: (0361) 2606665,2606888 

E-mail aryahospital@hotniail.com  :: Website 

r 	p .( 1'?Y.V rr;rJ -1 	( 	'r 	•-'. 

[_DISCHARGE CERTIFICATE 1 :'_;:•, 
PatIent'3Nama , MrVinodasfbre 	ij. ''iIi 	d 	;-I 

C/O. Andi Basfore 
Addrese: Paltanbazar, QuwahatL 	 Hoap. No.: 	58/04  

)ii OS..  
• 	 z  

Regn. No.: 	198/04 	Date of Admls Ion: 13-03-04 	Date of (flscharge: 

ShORT SUMMARY: 	 .................... 

HISTORY : PATIENT PRESENTED WITH 11/0, FRACThRE FEMUR WITH STEIN MAN 
cL-1O o-LL-d l2Ti\ 

PIN 1NSERTED14713' 	THEPMIENTWAS'OPERATED IN UUAR 

PREDESH IN OUR HOSPITAL•ThE STAIN MEN PIN HAS BEEN REMOVED 
h HTIIk JTIPflH iWA CU4TT/A C) 

At1O TRACTION WAS GIVEN. NOW THE STEN MAN PIN HAS BEEN 

REMOVEE1 1)1EWOUND:WA 1J1GANDCALLUS FORMATION IS 

GOOD. THE PATIENT WAS ADVICED SQN TRACTION BUT THE 

PATIENT REFUSED DUETOJAIN. NOW HE IS ADVISED 

PHYSIOTHRAPYT 

COURSE OF STAY IN HOSPITAL OWN- 

• I 	(ti 	 - I 	 S  
CONDIflON AT THE TIME OF DISCHARGE : IMPROVED 

, 4-z 



- 	1! 

11 
-. 

ADViCE: 1. 	TAIl CRYSTO 
SIG: 1 TAl ON DiLY TO COTJNIJE 'r 

I 

2. 	TAB ZINCOFER . 	. 	. 
SIG•:4-TARDMLY.AFTER FOOD X I MONTFI 

	

. 	 I 	I 

- 1 

-... 

1 	SYRIJPZIIICOFER 	---.. 	 .. 

-' 	 SIG 2 ThF TWICE DAILY AFTER FOOD X 1 MON IJJ 

I 	 .I 

	

J11.J.0 	 TrP' 

7. 	CAP OMEZ-20 MG 	 ............ 
-i 	SIG:1CAPiNEPTYsToMAcHX1DAyS 

I 	(•- 	( i' t 1, 	I1 u 4 

.--*--. . 

..--------'-------. 

.. 

- 	......-4  

FOL9W4.,IIII,,S,II 	 . 	I1 

PHYSrc1rHER#P1YTOCONT1NUEI...Y1 i 

t 	' ii -i v jj 	v' jt vi 	H1 JAI 	d. 	' 
TOATTEND ARYAHOSPITAL AFTER 4 WEEKS 

.2 	:io 2JJRE0 RES FORITHREE MONTHS .QVJ1 

r TL'O 11Cr 	ii 	N2 JCVJAA\/T! im i-; :t r .'JL : 

i OT Ufl flV 11 i' IirfI 1 i 

, 



- 	- 	 -------,---- 	 ,---.-----.. 	.' 	 r 

.'.-- --- 

Nil,
' 	 . 

Ptt3 	 200($88 

A Un1of NORTH EASTERN MEDICAL RESEARCH NSTlTUTE 7 	 I 

 . --Regd Office . A.M. Road, Rohabarl,Guwahati-781OO8.,/.  
_________ •' 	 -, • 	. '• 	 • 	 * 

.. 	,& 	sC- 	. •. 	 - 	 ••• 	...4-•• 
, . 	 W 

',, 	S)J1Th1)T!NIST1\ sTI')cwi4-nsIl l/• ( 
.......................... 

A. 	 ';: 	 • • 	''•• 	 '.'•?' 

I 

I 

Cenlial Institiite ofl-J.incli, , 
Kcndriya flindi Sikshan Mandal, Cuwahati 	 r 	I

I. 

R G Baruah Road, Ganeshguri, Guwaha1i 7Sr006 
.1 

	

1. 
I 	 •, 	DearSu,  

.3  1f L 	. 	 I

ItJ 	I r- 	v1' 	, 	• -' ' r ' I 

•,- 	Re ')our patient-employee 	r Bu1odcBasforafld'y0Ur cl'r'c,' n 	oAf 's71 ((H Is 

r9o,000i& 957184 foi Rs 	
dt 22-05-04 Ioi Rs 

I 
13OOOO/- cliawn on Canaza 	 ' 	I 

U 	 I_ 1jt f F 	r 	III. '•-. .  

_••_7i 	Ref Your letter dt 05-05-2004 	 1W 1  
• 	 - 	 II 	

.-.'.•- 	• 

I 	 , 
- 	t en1oug' hewttlf.put ch ',Noj05l303.jdt '1 1050 Ici R 73,422/- f1voui 

1 4 Kcndnya HmdiSikshan Manda1,Guwahatf being refiand'ofanioUflt in excess of hospilal bill 
C L . 	4 	0101 dt i f-o5-o4of Sii Binodc3BsforfOrRS 5&5781- w1u1i is set-off 	iu't an 

I 	 . 	I I 	• 	 • .41 C 	V 	 ' 

.-i- '4advancepaymeflt of Rs 
14  30 000/- 4Pleaset aoiot thatth other.4post-datcd LhCqUC no 

L 046870dt 22-05-04 for 1Rs1 3p,00Qj 	 ih nd! ul S 

II' BinodeBasfore 1ias acknow1edged.rCCe1ptOttl1e abovc 2 (two) cheques on yow bh iii 
I F 	• I 	- 	 - 	,, 	s 	•• 	

v 	• 	• 	- 

: • 	
" Kindly scnd us alorniali eipt 11 ornIyO4ed4O ouri ccord IA COPY of the siid b ospi I ii bill 

no. 01.01 dt? 11-05-04 is enclos he 1 .1 yOuv bi.ng the neçdcuL 
I. 	 _• 	_ 	 '— 	

I I' 

- 	 1 	
I 

0 	• I 	• • 	• 	,. 	 '. 	- 

Yarns fahfully, 	: it  

• 	 1.  

	

' 	lI-I P , anna1 	 Jt 	 1 

Managei, Finance 	• 	s 	 !.I 	 - 

kw 
I 	I /. 7.  

i4t 

	

• 	 . 	
,. 	4. 	• 	- 	- 	-, 	- 	. 	¶ , 	• - 	 .i • 	- 	i 	- 

I 	I 	
,I.l.I 	4i.t)6,Jk1-# A 124 .11157'- II.. 	I 	1r 

J- 
C 

I.' 
- 	- 

- 	 Visit Website www.aryahospital.com  
e-mail : info@aryahospital.com ' 

- 	•.------ 
'I 	- 	 • ........ 

• 	:--' 
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KENDRIYA HINDI SANSTHAN 

Guwahati Kendra 

Certificate 

I, Sri Binod Basfore likes to inform that taking the new vehicle for Guwahati 

Centre from Delhi Centre mysIf and Sri Mansij Rai Choudhury proceeded to 

Guwahati with driver: Sri GolokChandra Das on 3 March evening,with du 

perrriission from the Inchargeof Delhi centre. At Gazia.bad alter DeIhi.,drier  Si 

Das took two persons which is known to him into the vehicle informing that both of 
. 	 t 

them were good mechanics and they might be helpful to us in casqfemergeIcy. In 

this way we were five persons in the vehicle. Sri Das drove the vehicle whole night 

though he was tired due to heavyday work. In the morning when we reached Sitapur 
( 

the vehicle was stopped neara Dhaa1fpr refreshind ourselves with tea & snacks, 

he was seemed to be unwelL Aftertea he vomited two times still he.continued 

driving. But alter passing 8/1QiIorneters from Sitapur he stopped the ?ehicle and 
..1 

requested me to drive for son time. He left the driving seat and caine to my seat 
I ...- 	 .t. 

an lay down shutting his eyes and handed over the key to me. 

• 	 . 

I therefore like to certify that at the time of aqcident after Atlaria I was in the 
I 	. 

driving seat A photocopy of my driving licence is enclosed herewith 

(Bi nod Basfore) 	 I1 

,4 Li 

L. D. C.  

Kendriya Hindi Sansthan 	1 

Guwahati Kendra. 
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Certificate 

I, Sri Binod Basfore wants to inform that taking the new vehicle for Guwahati 

Centre from Delhi Centre. I was proceeding to Guwahati with driver Sri GOIOk Chandra 

Das and Sri Mansij Rai Choudhury with due permission from Incharge of Delhi 

Centre on 3/3/2004 evening. At Gaziabad after Delhi Sri Das, the driver, took two 

persons which is known to him into the vehicle informing that both of them were 

good mechanics and they might be helpful to us in case of emergency. In this way 

we were five persons in the vehicle. Sri Das and myself drove the vehicle 

alternatively. 

I therefore want to certify that at the time of accident after Attaria Sri Das and 

myself were in the driving seat. A photocopy of my driving licence is enclosed here-

with. 

Copy to: 
	

Sd! (Eligible) 

Centre Incharge, 	 (Binod Basfore) 

Guwahati Kendra. 	 L.D.C. 
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Translated Copy From Hindi to English 

ANNEXURE-Ki 

KENDR1YA HIND! SANSTHAN, Guwahati Centre 

File No.13-27(G)/2004-05/26 	 DATED 19-05-2004 

Office Order 

On demand for Medical Treatment at Patna Shri Binod Basfore, has been 

sanctioned & granted Rs.75,000/-(Seventy five thousand) only as preliminaiy 

amount by the Director, Central Hindi Institute. Rs.75,000I- (Seventy five 

thousand) only has been deposited in the pass book of Shri Basfore. Earlier 

Rs.50,000/-(Fifth thousand) only has been granted to him. It is also requested that 

he should submit immediately the Bill before the Office. 

(Prof. Ravi Prakash Gupta) 

In-Charge, Kendriya Hindi 

Sansthan, Guwahati Centre. 

To: 

Shri Binod Basfore, L.D.C. 

Director, K.H.S. 

Of 	Guwahati Centre. 
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1 	 (A unIt 01 POt & Poly ClInic Pvt, Ltd. Potna) 	 ----.--- 

NEAR: I3AZAR SAMITI, RAMPUR ROAD, PATNA.o, PHONE: 20802C6 

Orthopaedlc Consultant 	 . 	 . 
Prof. R C. RAM 	 Consultatf, Hours; 	 DR. ANIL KUMAR 

M,O.D,B, D, OtIto M., (Otili&) M.D,B.O. )t'ai4, Mo, (Gon, Surg), M.S. (OrIiio.) 	Wook daya * 6 p.m. to 0, p.m. 	 OØeoinlsat In Iho dineonet, fl RId. Pol, 6 Hoed of the Doplt, 01 Ortho, Ourgory 	 IJONtiD & JOINTO 	 I PATNA MEDICAL COLLEGE, PATNA-000 004 	 (Sunday Closed) 	. 	 Hon. Consultant indine fled Cro Society DIrector 6 Senior Coneultant 	 ' 	 - 	 (Rcgd. No. 20650, BihCr) 	 1 
RAM RATAW HOSPITAL 	 Phono : 2351456 (lion.) 

(flegd No 6757 Bthsr) 	
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ci A f q  HOSPITAL 

(A unit of P.0.1. & Poly Clinlo Pvt, Ltd. Patnn) 

NEAR: BAZAR SAMITI, RAMPUR ROAD, PATNA-6, PHONE: 2680256 

Orthopacdlc Ccnsu/tanl 

Prof R. C. RAM 	
Consultation Hours: 	 DR. ANIL KUMAR 

MOBS., 0. OrIho., MS. (Oriho.) 

M.13.B.S. (Pat), MS (Gon. Surg.). M.S. (Ortho.) 	Wook days -5 p.m. to 8 p.m. 	 Speclnhist in the dhscas.s of 

Rid. Prof. & Hesd of the Deptt. of Ortho. Surgery 	
BONES & JOINtS 

PAI14A MEDICAL COLLEGE, PATNA800 004 	
(Sunday Closed) • 	 Hon. Conftulinnt Indian And Cross Socicty 

(Regd. No. 2Ofl 
Difcclor & Senior Coneuhtarit 	 .., 	• 	• 	 1f. Dihar) 

' 	 • : 	• 	

Phono 2351450 (lies.) 

RAM SATAN HOSPITAL 
 

(Rogd. No. 6757 Whar)  
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MHENDRA MOHAN CHOUDHURY HOSPITAL 
PANBAZAR, GUWAHATI-1 

Orthopaedic 	 20 Dcpartment ............... .......................................................... Room No .......................................... 

O.1D.Rcgd.No..........?1..O. .. . Date  ...... 	 p. çq4 
Binod J3asfore Name . ....................................................................................................................................... 

33 Age :... .. 	 Male 

TO WHOM IT MAY CONCERN 

p... 

This is to certify that I have examined Sri Binod Basfore, Sb. Anandi Basbuc 

of Solapara Road, Guwahati-8, on this day i.e. 30th June, 2004 in MMCH, 

Panbazar and found that he is having deformity in left thigh, pain in left hip & 

knee & restriction of movements in the same joints fo]lowing fracture in Jell 

femur due to allegd RTA which amounts disability 55% (Fifty Five Pc) 
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Sd.I 15r-'P.K. Pidndti 	
I: 

M S (Ot ti.L 	 J 

Ort1opaedic Surgeon 

MMCH 	- 

• Panbazar, Guwaliatj °  1 


